- ———

10.

11,

/
MA-745/9
MA-790/8

New Delhi this e |t day of september, 1999

9. with DA 908/99, ODA-179/89
NA-787/99, OA-801/99, OA- 811/90
. DA-B62/99 MA-B15/99, DA- 877/99
MA-850/9¢, 0OA-898/99 CP 224/99 MA-851/9%
OA 953799 MA-893/99, OA-955/99, OA-898/83
0A-1020/99  MA-916/99 OA- 103?/99.-
DA-12646/799 MA-1!01/99.- - DASTEIR7 8
DA-1415/%89., =

MA-731/9
9,
Q
Q

TR ey 25 e L

Hon ble Shri S.R. Adige, Vice Chairman (A)
Mon ble Shri Kuldip Singh, Member (J)

smt. Vijay Kumari w/o Sh. M, K.~ Shafha;¢§}
r/o WZ-1326,Nangal Raya, Near Janakpurl .

e

D Block, New Delhi. oo R

Mr. Mohit Munjal s/o Sh.S.P. Munjal
r/fo 2/t44,Ge gta Colony, . :
Delhi. i

Mr. Anil Kumar s/o Ram Pal Siﬁuh.:
r;/o H-6, Radheypurl. KrlshnasNang;
Delhi. ;

Ms Usha d/o0 lats Shri M.L. Mangai‘“:*
r/o 1168, Gulabi Bagh, Delhi. .

Ms Sonia Dawar d/o Sh., V.K. Daharﬂ“
r/c No. &, Malka Ganj, W
DPelhi. - s o

M< Kusum Lata d/o Balbir Sinéh{
r/o C-41, Karampura, New Delhi,

Ms Neerai Mallk w/o Shri R, P. Mallk.
r/o Wz 659, Sadh Nagar, -
Palam Colony, Neéewbelhi. : e

Ms Mamta Vashishat d/o Shri T.R. Vashishat,fA.L
r/o 24-A, Lavmi Garden, n L L
Nazafgarh, New Delhl‘ - -;;f

Shri Raj S1ngh s/o Shri Gian’ Chand
r/o 45, Chirag Delhi,
New Delhi - 17,

Shri Rakesh Sharma s/o Shri - J L Sharma,
r/o 444 Chirag Delhi, : s e
New Delhi - 17. - ';” 3,ﬁ”

Ms Mukesh Dahya w/o Sh. Lokender q1ngh.
r/o D-5, Safyawati Nagar,
Delhi.

... Applicants

o o S
PO Y e




ZL

Ms Neetuy Chaudhary d/o Shf Dharamvir

R/o 4/2724, st, No.5, Bihari Colony,
Shahdara, Delhi-32,

~Ms. ABLLE.Saini w/o She.Dinesh Saini,
~=iR/0:A339/4:Kabul Lines;,”
- - Delhi=cCantt, .

QERajesh Kumaf Sharma s/o Sh, R.K. Sharma,
S RRIOIA-1/227A Keshavpuram,
=#0elhi-35,x. | SO

- “::Shabib ul-Hassan s/o Mr. M.S.Hassan,
~~i.R/0:Ghafoor Nagar, - &
eJamla-Nagar, Delhi-25, ..

FAtriq Khan s/6 Mr. Akbar Ali Khan,
: 148. Abul Fazal. Epclave, ’
ggamia;Nager. Delhi-25, .

~st,"Vahddné Gupta w[b‘Sh. Oinesh Kumar,
=:R/0"A/56B .Phase-I1 Ashok Vihar,
Pelhi-527: - .

Zsi'Mﬁjdﬁia Gupta .d/o Shri D.V.Gupta,
=~ R/O 14-D/E Chajjupur:Colony,

éﬂabutéUrvShahdarar.;;%
~Delhi-sz, . A

Weion oMS) AnJu Bajaj d/o Shri C.B, Bajaj,
v ¢ R/o D=I1" A/15A Janak Puri,

ALi -New-Dehizss. -

©o i .Sanjay Kumar s/o Gajrasj Singh,
@' Rfo 255 Pitampura Village,

pen - Delhi-34, -

Ms. Sunita Sharma d/o Shri B.K.Sharma,

"R/o 161/2.Thomson Road Railway Colony,
. New Delhi,

xMS.iDé?pa Aggarwal w/0 Sh. Rajesh Aggarwél,
R/o 1076, Maruti Vihar,
Chakarpur, -Gurgaon, ,

; M§l;Méhta;Saroha w/0 Sh. Rajiv Kumar,
-~ Rf0 B-7 Krishi Vihar,
- New Delhi-48.

. Ms. Satya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-I, Mehrauli,

New Delhi-30. ... Applicants

Versus
5 Gover nment of NCT of Delhi '
; Jwﬁn;ougng;hegoirector of Education, Delhi
SSe0ld Seoretariat,

-gnghi{;i’”' :

‘ b , .. .Respondents
A . L . -
4 ‘7‘: . . .

PTG

4
|
J
i
i
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DA 1017/

A SR S

Mr=. Meena Arora w/o Shri Ved Parkash,
. R/o 1959 Outram Lines,
‘f Kingsway Camp, Delhi,

- EN =0

{; 1. ‘Government R
- through its Chief Secretar
5, Sham Nath Marg,

Delhi.

2. Director of Education,
Govt, of NCT Delhi,
S, Sham Nath Marg,
Delhi-5¢4,

DA 894 of 1999
1. " Ms. Shallu Gupta w/o B,
R/0 460/B Azadpur, Delh

—er

_ 2. Ms. Munni Gupta w/o Sh. Rewati Ramanh,

i R/c J-80/6 Pandav Nagar, - - -~ “.%
Opp. Mother Diary,
Delhi-92, -

v.

3. Anil Kumar s/o Shri Munsh
R/o 88Z-A, Lampur Road, =
_ Banker, Delhi. o

iF

Garb.oi

4§, Ms. Seema Garg d/o Shri V.P,.
- R/o D-32, 'R.P., Road, T

Adarsh Nagar, Evtension, -

Delhi-33,

.S, Ms. Sudesh w/o Sh. C.M.Arya,
R/o G-21/86-8B7 Sector VII,
Rohini, Delhi-8s.

6. Ms. Amisha Mitra w/o Sh. Yogesh'Mitra.
R/o 164 Tarur Enclave, . )
Pitampura, Delhi. o

= ! 7. Ms. Gurvinder Jeet Kaur S
: R/o 67-B, New Township Badarpur, -
New Delhi-44,

Ms. Neeta Pant w/o Sh. Anil Pant
R/o BG-5A/14D, Paschim Vihar,
New Delhi.’ o T

X3 ol . -

Mahendra Nath Jha s/o Shri. B.D, Jha.
R/o B-478 Timarpur Delhi Admh. Flats,
Delhi-5¢4, Cee da e

Ms. Dinesh.Kumari wio §

¥ R/o D-101.Yadanagar,
i Delhi-42. :

e

ES ’. . '53‘ !
Sy Ms. Lathesh W/o Sh. Ssan'ye
S O R/o Village & P.0D. Majra
S . Delhi-81. & -oRa

17

E ‘ . P
53 - Ch - ;
i gl

H

™ vy
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14,

16.

19,

20,

2]‘

22,

24,

Yunus Khan s/o Sh. 'Nanney”Rhan,
R/o K-64 Abul Fazal Enclave.
New Delhi- 25

Ms. Jvyoti Rawat d/o Sh. B.S.Rawat,
R/0 G-1/294 Sector-16,
Rohini, Delhi-BS.

Manish Kumar Bansal s/A; UL
R/c C-450 Saraswati Viha anyE:
Delhi-34,

Surender Kumar s/o Sh. Raghunhath,
R/o 55% Gulabi Bagh, L5
Delhi-7, g

Ms. Mconika Mukhya d/o Sh. T C.
R/o 1216-A Rani Bagh 7
Delhi- 34.

e

Ms. Suman Nagpal d/o-sﬁ
R/o 26— 110 West PatelfN

Ms, deisha Sharma w/o Shis
R/o0 A-107.Shankar. GArdeh*‘
New D°1h1 18.°

Ms, Gltika d/o Shri Pritaﬁ b
R/o 113-A;, B.C. Block. -
Shalimar Bagh,
New Delhii

Ms. Qaroj Bhatia s/o Sh.
R/o 114-E, St, No:?7 ;
East Moti Bagh,

Sarai Rohilla,

New Delhi-7.

Ms. Meenakshi w/o Shri Maho) Wachwa.}s
R/o 203/1, Pkt. A.3, Seoié? 15 Rohtﬁi
Delhl.:%?_

Ms, Rashm1 w/o Shri A K
R/o 59173 Mehrauli -
New Dﬂlhi 30.

Ms. Vifilesh w/o Sh. - BéC*Eharma.
R/o 86/3, Sector-I, PUshb Vihar,
New Delhi, -

\x,

Ms. Sushma Chaushan ‘d/o S rifTaiia;
R/0 97-D, . Sector- v/ B.Ki§ ciMarg,

r

sh., vinod Bharti s/o. Sh beVi bass,
R/o C-408/A St.No. l7,;8hajahbﬂra,
Delhi- 53. ;

Rajesh%Vashishth s/"”Sﬁr&ﬂ
R/0O 14. ‘Bhai Parmanéﬁﬂg 51’

Ms, Hadu Bala w/o Shiﬁgaﬁendér Siﬁgh.
R/o Village & P.O. Aliﬁ ‘ v
Delhi-36.




55 -ff

-
Versus i
~ed.
Government of NCT of Delhy
Through: The Director of Education, Delhi,
B , 0ld Secretariat, Delhi.

.

Mrsf'Adarsh Sharma w/o §hEi B.L.
. R/o E-151-F Ashok Vihar, Phase-1
. Pelhi-52,

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn,
o 0ld SEcretariat, Delhi.

0A 955799 o

Ms. Bhawna Munijal

K-231-32 Jahangir Puri, - o
New Delhi.& .« +Applicant.
.. - Versus ' ;%%’ |
- 1. Government of NCT of Delhig . é} .
N The Principal Secretary (Educhtion); .
) 0ld Secretariat, LT s T
Delhi. :
i = 2. Pirector of Education, .
‘ Directorate of Educatioin,
Govt. of NCT of Delhi, S
01d Secretariat, !
Delhi, d
| 3. 0y. Director of Education, SR i
District North west, ' : : L et
Hakikat Nagar, , - a;i
-New Delhi. " ...Respondents . B
0A_1415/99 ‘ S o 3
a0 Mrs. Dimple Anand d/o Sh, Shyam Lal Anand; . - - ?
\ . SChOOl 'GAGI ScCoc SAUn BIOCko : ’ ’ K " E i ?
Pitampdra, Delhi. : .. 1Applicant - .
) ) _ ; Versus

Government of NCT Delhi through . ‘
The Director of Education, Directorate of Education,
0ld Secretariat,

espondents, -

37

OA 1318799 - - -

"2 Ms, Meenakshi d/o Shri Om-
. . iR/o_WE-626 Nangal Raya, 3
. New Del hi . -'.: .
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- pirector Education

- QA 18B7/99

&

A Govt. of NCT of Delhi fhrough

(0ld Secretariate),
Delhi.

2. Deputy Director of Education.“
District South, Defence Colony,
New Delhi.

QA 1031 of 1999
Smt. Pushp Lata w/o Sh. Yogesh Kumar, A
R/o U-134 Vijay Nagar, Lampur Road, o
Narela, Delhi-40.é

Ver sus
1. Government of NCT of Delhi through

its Chief Secretary, _ el
5, Shamnath Marg Delhi.. T

2. Director of Education,
Directorate of Education, .
0ld Sectt.,, Delhi.

3. Deputy Director of Education
.. (North.West District)
Hakikat Nagar, Delhi.

4, Principal,
Sarvodava Kanya Vidayalavya,
Bakhtawarpun..nellhi.

Miss Mamta Ahuja

Ex. TGT Delhi Admn.

R/o J-11/71A, Rajouri Gatrden,
New Delhi. .

Versus
1. + Govt, of NCT of Delhi,

through its Chief Secretarvf
5, Shamnath Marg, Delhi.Ln

2. Director of Education, -

0ld Sectt., ‘Govt. of NCT of Délhi;

Alipur Road, Delhi. 5 ...kespondents
- - Rajesh Khaneja s/o A.C. Khanejau.

r/o 5D, Ravi Appts.,
Vikaspuri, Delhi.,

.. Ve s,

2. Bimla d/o Kafan Singh, -
r/o F-108/1; Sadh Nagar II.

New Delhi. "=




S 7 T T
1 r ~F
‘ ~A 3, Shashi Gangwar d/o R.S. Gangwar,

, r/o 85, Sahyog Appt.,Mayur Vihar,
Delhi. .

g ENEREY ~ Ruchi Jain d/o K.S. Jain,
- - y r/o A-4-59, Sector 16,: o=
L g Roh1n1£ =

r/oM-14B Meterological Comblev
Lodhi Road, New Delhi.

6. Net Ram s/o Bansi Lal, y o
r/o K-386, Mangolpuri. o -
Delhln ‘,- - : T

7. Anju Bala w/o Raj Kumar.Sethi‘ﬂ:
r/o A-55, Gulab Bagh.,Mohan Gal.
Uttam Nagar. New Delhi“ ; A

-t

: Mamta Saini d/o S..C
y 8. r/o A-229, New Ranjeé&t:
f . Near Satyam Cinema, New pélh

. Vandanar Garg w/o Diwaka@#@
: yooo. r/o 1/225/9,: Chiranjiglals
A Sadar Bazar, Delhi Caht
New Delhi. Y

10. Kukhtar. Ali s/o Faujdar Ali 3w
r/o E-52, Jamia Nagar, Nnu Delh;.

11, Khuwaid-ur-Rehman Khan
s/o Mufeez-ur-Rehman, I T
r/o 2C Gafoor Nagar, Jamia Nagar,
New Delhi.

12. Sushila Devi d/o Rameshwar Dayal Sehrawat;
r/o B-6/31-32, Sector nho. 1,
Rohini Delhi. -

JEee

pres

i 13. Sonika Dudani d/o Rame<h Dudanl,
.: r/o 128B, Sunlight Colony, .
Ashram, DDA Flats, New" Delhi;r =

S
WA P
.

. 4(’

i

i

14, Dinesh Kumar s/o VijendeF Kumér.l‘
r/ol 7/17, Yudhishter Gail; A
Vishwas Nagar, qhahdara._Delhith”»¢£~

A

i

'

i

nE" “_:'y.i-bp.:.‘f m?_;.'.‘["!“ﬁ

, 15. Samina Begum d/o syed Hussalh.
g r/o 192/2A Zakir Nagar, New 091h11~w

1

i

IR S F TR

Versis

i . 1. Govt. of NCT of belhi,
< b through Director of Educdtid
- Directorate of Education
Delhi : i
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10.

!]‘

12,

13,

14,

‘r/ol B-78, Sharda Puri,

Sonia Mehandiratta w/o Vinod

Miss Shalu Sharmad/o R.D.Sharma,
r/o 1/772, Rishi Nagar,
Shokur Pur, Delhi,

r/o A-56, New Friends Colonvu},
Mundka, 0elhi.

Miss Rakhi d/o Yoginder Nathvaild,
r/o 21/65, 0ld Rajinder Nagar,
New Delhi.

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma.
r/o 10196/3, Jhandewaca Mandir.
Paharganj, New Delhi, :_
Miss Asha Kukari d/o Harish Chander. A
r/o J-19/A, Ramesh Nagar, A L
New Delhi. ' : T et

Mrs. Usha Kumarl w/o Harish Chander;f
r/o J-19/A, Ramesh Nagar,
New Delhi. - ..=

Mrs. Shakila W/6 Naveen Kuma‘»
New Delhi.

r/o 28A, Kalkaji, New Delhi¢

* J

r/o A-2/32, Rajouri Garden,’
New Delhi. B

Reena Malawliya w/o H.L. Malwlf&a;
r/o 98, Premgali No. I,
Kotla Mubarikpur.

Mukesh Sikngﬁ Rawat,
s/o Man Singh Rawat,

r/fo B.,No. 7, Q.No, 4, ;o -
Type-I1I, CRPF Jharoda Kalah, ..~ - o
New Delhi. . PR

Anupam d/o JoQiﬁder Kumar$4 $t;if o
r/o N-556, Sector 9, L
R.K.Puram, New Dnlhi. L

Pratibha Chahard/o Sher Singh chahar,
r/o Type II11/40, North West, . .
Moti Bagh, New Delhi.

Jay Krishna Jha s/o S.Mahanth. Jha.:3;’
r/oShri Lal Bahadur S.S8.VI,,
Dyapitha, Katwaria Saria, .
H.S.R. No. 33; New Delhi.

abe

Raj Rani Dua - d/o Ishwar Dutt Dua.
r/o 49/3B, Sector - II, e ’
DIZ, Area, New Delhi. e




EE. SR W e - PRSI o 3 - S e

S 9 |
L i
= A s Ruchira Josfi d/o D.C.Joshi,
rio 49/3F, Sector -11,
’ D.I1.Z.8rea. New Delhi
i~ _
AT Mzniu Sharmz w/o Ashok Kumar Mudgal
. eee  — ... .~zF/0 57, Vishal Ceclony, -
. - .. _ Nail Basti, Nan9101 New Oelhl. . o
18, Indu Chowdharyv d/o C. M, Chowdhary,
TGT (Hipndid, G.R.SSG, U Rlock,
Mzimgolour i,
19. Veena Rani r/o Vasant Kuni, New Delhi.
20 Daruhshan Khan /o Mr. Salamat Khan,
asstt. Teacher, RVS, R.,K. Puram,
Sector II, New Delhi.
21 “Miss Meenu Rhagat d/ec C.L. Bhagat,
r/fo A-22, M.1.T7. Flats, Phase-I,
Katwaria Sarail; New Delhi.
22, Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth, New Delhi.
. 23. Raini d/o Milkhi Ram,
i r/o H.No, 30, Sawan Park,
Ashok Vihar-I11I, Delhi. ...Applicants
- Versius
Govi. of N.C.T. of Delhi through
1. Secretarv Educztion,
Govt., of N.C.T. of Delihi
fld Secretariat, Delhi,
z Director of £ducation,
Govt., of N.2.T. of Delhi
N1d Secretzriat, Delhi. Fespondents
QA _1218678¢
! . Msz. Mukesh Yumari d/co Shri J.N,Sharmz,
i r/o V-185/5, Arvind Nagar,
‘> _ shonda, Delhidl,
2. Mz Raju Melhotra d/o D.L.Malhotra,
r/jo ClA/101C, , Janaknpuri,
New Delhi.
3. Mz Monida Wadhwan d/o R.K. Wadhawan,
r/o 190 Rameshwar Nagar,St.No. 5,
Avyadpu Delhi.
: 4, Ms Hemanti w/o Pradeep Kumar,
i r/o B-7, Avur Vigyan Nagar,
Delhi,
5, Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,
- : Pelhi.

O CEOR T
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Ms Hemlate

r/o Wi-43f,
Janakpuri,

New Delhi.

570" R.R.:Che

i

Nelhi.

Dinesh Kumar Jha s/oH.RB.Jha,
r/o 193, . Sector 1V,

Pushp Vihar, New Delhi.

Ms Sumal Lata d/o K.S. Rhardwaj,
.- —..r/o village Mubarakpur Dabas,
- P.0. Ramikheda, Delhi.
versus

.~Jhe_Director. .of Education,
~ -0ld.Sectt, - Delhi.

NA 1020 7/4¢

1. Smt. Meena Kumari, -
TGT (N, Science),
G.B.SSS K-1II, Mangel Puri,
Delhi.

2. Smt. Savita Dabas
TGT(N.Science), SKV,Musdka,
Delhi,

3. Smt. Supita Tyagl,
TGT (Hindi), SKV, Mundka
Delhi.

4, Miss Andu Arya,
TGT (Maths), SKV, kailezay Colony,
Tughlakahad, Delhi

{
lj
Versusz

1. _ Govit. of NCT of Delhil irnrough
Secretary,
S, Shampath Mara. felh:

? Nirectar of Fducation
Directorate of Educszticn,
Govt. of NCT of Delhi,
5, Shamnpath Marg, Delhi.

et 2 e —Nanu ty Director, _
. Directorate of Education. -
Y. Bovt. of NCT of Delhi,
- 5,.Shamnath Marg, Delhi.

B i T A LT

R T

e

.‘t;App;icants

+s ++ Respondents

.7 Respondents
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T
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~Kapaorid/o
Lawerence

M: Geeta Devi w/.0 Surender Yaushik,
réio A-4/22, Sector IV, Rohini,
D=1hi,

Ms Anita Sethi w/0 Sandeep Sethi,
Rio A-17, Kirti Nagar,
New Delhi.

©Ms Mona Mehlawat d/o Ajit Singh Mehlawat,
rfo 1989, Ganj Meer Khan,
Darvaganj, Delhi,

Ms AnJju Sharma w/0 Rajiv Agnihotri,
kRio 132, Vidya Vihar, Sector Q,
Rohini, Delhi,.

Ms Dimple Prasad w/0o Ashok Prasad,
rfo 18, Gangotri Appt., F-Block,
Yikaspuri, Delhi, -

= ucation,

01d Secretarisa s Delhi, .. Respondents
Q49

Sunil Gau: 3/5 Shri S. Gaur,

r/e U 46, Gautam Colony,

Narela Delhi ,

Seema Mann d/o Shrij V.P . Mann,

r/c A 20, Kewal Park Extn.,

Delni,

i ADPlicants
Versys

Dver
ite Chief Secretary,
2y Shamnath Marg Delhi

Government of NOT of Delhi through
1
| %

Director of Education,
Directorate of Education,
0ld Sectt., Delhi.

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi.

Lorfeios it

l




T e et

&, Princinpal,
Sarvodave Kanya Vidavalavya,
Kutub Garh,Delhi - 39,

Mittal w/o D.K. Mittal,
Anvdnam Aparitments,

&rijun Negar, Shahda.'ai |
z. Ms Sadhna Sharma w/o H.C. Sharma, 5
] r/c 24, Vijay Block, !
: ~lLaxmi Nagar, Delhi, — . f
3. Ms Geeta w/o Pawan Kumar,
G e -rfo BE 22, Shalimar Bagh (West), , S
T ! Delhi. . N
4, Raghvendra Prapanna s/o Awad Kishore Mishra, B
r/c 239, Bharat Nagar, Delhi. -
5. :- - .Ms Ranjana Rani Bhardwaj w/o Shyam Sunder, -
N/ - r/o 122-A710, Gautam Nagar, New Delhi.
6. Mz Alka Dayal d/fo Padam Dayal, .
r/o C II/159; West Enclave, :
Pitampura, Delhi. !
7 Ms Kamlesh Sharma w/o Rajesh Verma,
r/c H-387, Nanakpura, New Delhi,
8. Ms Umesh Laté d/o R.R.Aggarwal,
r/o 256-B, St. No, 2, Rhnla Nath Nagar,
Shahdara, Delhi
a Mz Rainl Kumarz w/o Sh. Vikas Kumara
rfo I1-G-72, Laipat Nagar - II,
New Delhi,
10, Ms Harmeet Kaur w/o Bhupinder Singh
’ rfo 2024, Gulahi BRagh,
Dalhi. Anpnlicants
} .
\} versus -
Govt. of N.C.T. Delhi through i
The Director of Education, Delhi
0ld Secretarriat, Delhi . . Respondents
QA 811/99
1, Smt. Parveen BRhardwai, ;
‘ r/o 339, VPO Nangal Thakran, Delhi. /
j 2. Smt. Babita Sharma,
i r/o 231, Katewara, Delhi,
1 A
g - 3. . .. __Km Savita d/o Sh. Mahavir Singh, S
i ; 7rmh,l95,~Kamardi Nagar, Delhi. ... Applicants i
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10.

Govt.

Government of NCT of Delhi through
its Chief Secretary.
&, Shamnath Marg Delhi.

0ld Sectt. . oelhs

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi.

Ms Hem Lata Jain d/o Sh. J.B. Jain,

r/o C-47129-30, Sector 6, Rohini,Delhi.

Renu Singhal d/o Shri S.K.Singhal,
r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,

r/o 26, Netaji Subhash Marg, Darya Ganj,

New Delhi.

Shri Satish Kumar Yadav s/o Sh. Attar Singh Yadav

r/o H.No, Q4/272, Gali No. 14, Libaspur,

Sadhna Mehra d/o Sh. M.M.Anand,
r/o 47324, RBRholanath Nagar, Shahdara,
Delhi,

Sapna Jain d/o Shri S.P.Jain,
r/o X/2362, Ga

13
Gandhi Nagar, Delhi.

Raini Qalri d/o

Poonam Tanwar w/o Sh.Yo
r/o RZ-42, B Block, Kai
New Delhi.

Mamta Yadav w/0 Sh. Munish Yadav,

r/o 3173, Rarwala Chowk,

Pahari Dhirej, Delhi

Kamlesh Devi dfo Sube Sij
r

Delhi,

of NCT of Delhi through

The Director of Education, Delhi,
Directorate of Education,
0ld Secretariat, Delhi.

b

No. 11, Raghubirpura-

-
§

Samaipur, Delhi.

I,

.Applicants

..+ ..Respondents
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e NA 770/QQ
! Prem Devi d/c h. Ram Changs
- » r/0 WZ 634-A, Madi Pur,Village
,_-fj‘"»"“"' s & Jauat Ram s/o Sh. ﬁarain Dutt
S = rJo F-60, Bau Nagar,New Delhi.
- g 3 mz Rani d/o Sh. Durga Singh
o C-8, Khasla Apartments
cagan Vihar Extn. Delhi
. 4 Sunita Bhambaui w/co Raiiv Bhambaui,
d/o L-1/175-B, DDA Flats, Kalkaji,
New Delhi. —
;. Sandeep Kumar s/o Sh. 0O.M. Sharma,

r/o B-639, Sudershay Park, New Delhi.

3 TR T TR L T .
o

Geeta Rani w/o Rahul Kumar Singh,
r/o E-589,West Vinod Nagar, Gali No. 10,
New Delhi,

TR

7. Neeral d/o Shri B:D.Sharma, g
g ; r/o House No. 413, Sector 9 R.K.Puram,
B M New Delhi.

8. Shalini w/o Sanjeev Aggarwal
r/o €C-3/22, Janakpuri, New Delhi.

Uma Prakash d/o Shri Rangaswamy,

9,
r/o C-2/778, DDA Flats, Kalkaji, New Delhi.
10, Kusumlata d/o Shri Manwar Singh,
rfc RZ 726/4, Puran Nagar, Palam Colony,
New Delhi.
! i Kzailash Vati w/o Munesh Kumar,
rfc T-498/C, Kotla Mubarikpur,
Gurudwara Road, Kherpur, New Delhi.
12 Sumeet Kaur w/o Sh. Marnpreet Singh,
r/o 17/9, Punjabi Bagh, New Delhi.
2 Tarvinder Kaur w/o Chanpree: Singh,
J r/o A-2/7126, Janak Puri, New Delhi.
14, Sunita Sharma
W/o Shri Joginder Sharma
F/o 2/152 Subash Nagar,
New Delhi
1Sy Sonia Govyal
D/o Shri R.K. Gupta
F/0 BA-124A Janakpuri, New Delhi.
16. Seems Arora
D/o S.C. Arora
R/o L-52 Sarojininagar,
; New Delhi,
|  ifs Sunita Vasishtha
i - , W/o R.S. Vasishtha
; R/o WZ-32 Shadhipur,
New Delhi,




18. Nidk: Dang
Dfo SP-i Lajpat Rai Dang
Rfic 5:£9/7, Subash Nagar,

19 Sunita Saini
W/o Shri Ram Gopal Saiﬂl
/0'2308 Shahamar '

21. Kumb um
. — W/o Shri R.S. Gupta
~ -~ R/o s/ 895 D, Mehrauli,
‘ New Delhi,
. 22. _. Babita Bhardwaj
: —. .D/o Shri S.C. Bhardwaj
R/o A-16 Chatterpur Enclave,
New Delhi.
23. Kusum Devi

— . .W/0O Mukesh Kumar
R/0 A-40 Rama Park,
New Delhi.

7

Phase-II Maidangarhi,

24. Anees Ahmad :
S/o Mr. Ataullah —_
A R/c A-24 Galil No b,
3 Ganga Vihar,
Delhi-Q%4.
5. Bhim Dutt Bhatt
S/o M R D Rhatt
Rifm 472/17 Sector-1 Pushp Vihar, New Delhi
Z26. b kaushik d/o Jagdi<h Chand Kaushib
Bin 548 Village and Post OFfice Rawansz
27 Poonar Sharma w/o Shril Rejeev Brardws?
R/ N-3 Police Lines Kingswayvy Camn, Delhi . srnlicants
Versus
\J ' '
Government of NCTD fh!nunh
Director of Education,
Rirectorate of Education, !
Nld Secretariat, ‘
Delh:i Respondents
NA 830/949 2
: l* Mizz Sunita Devi d/o Raghubir Singh,
r/o 12, Kavita Colony; Nangloi,Delhi.
2 Poonam Sharma w/oSh. Rakesh Sharma,
) Flat No. 330, Block D-7 Secter 6,
; _Rohini, Delhi,
1 -~
{ . <
_ 3. ====gan jay Rumar Jain_s/o Sh. _Chamanr Lal Jain,
. r/o C6/9, Yamuna wvihar, Delhi. R £

IO

R S




lo.

It

(2.

/3.

/4.

1S,

T e R B s e b e o e A o ﬂh‘i-s_h.;,};t -
 d/o Laxman Sipe-
J T T = 3 = =
Type-I, Gulabhi Bz oh

Pirby VYadav d/o Sh. Tulsi Ran Yadav,

39M001 GBSSS, Keshavpuram No.1,

Mre. Saniiv Grover,

r/o House Ne BA-6£Q, Shalimar Bazgh, Delh:
Miss Rachna Sabbarwal d/o Sh., K. K Sabbarwal,
r/c House No. 36, Sanskrit Nagar, Sector 14,
Plot No. 3, Rohini, Delhi

Ms. Deepsikha Aggarwal d/o Sh.Sushil Aggarwal,

rfo 1187, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.

Samar Jahan d/o S.Tanwi Ahmed, R

ro 1157, Jaman Street, Panijabi Pathak, Ballimaran,
Delhi,

Raj Kamal s/oRam Phal Singh,
r/o b-12, Jyoti Colony, Loni Road,

‘Street No. 8, Shahdara, Delhi.

Archanz Singh d/o Sh. S.P,. Singh,
r{o D-703, Saraswati Vihar,

Delhi. _

Mrs. Shakuntla VYadav w/0 Mr. Sunder Singh Yadav,
r/e H.No. 28, Village Saildulajaib, PO Mehraulsi
New Dolhi,

Vanitz Kumari d/o Ram Kishap

rfo 128, Pockel A-3, Sentaor & Pohini

New [Delhi

Mrs. Pawan La Q) )

ta Joshl w/o Sushil Kumar Joshi
r/o B-24/42, Janakpuri, New Delki '

AR Lt a4

Shabzna Khan w/o Sh, Aslam Kharn,
r/o 5%1/18, Zakir Nagar, |

Ra3d Bala w/o N.S.Saini ‘
r/o Wi-8, Plot No. 19, Hari Singh Park,
t

Clamentina Jeremiah w/o Mr. Frince Jeremiah,
r/o GH-13/684, SFS Paschim Vihar, New Delhi.

L. Apnlicants

Govt. of NCT of Delhi through
The Director of Education,

Directorate of Education,

0ld Sectt., Delhi.é& ....Respondents
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OA 862 of 1999 - -

1. Mrs.Madhu Bhatt w/0

Sh.B.C.Bhatt,

Aged 34 yrs,

Post TGT (sST)
School G,G,S.S,S,B~1 Block,
Yamuna Vihar, R/o

R/o 6@,Luxmi #“partments,
Sector-9, Rohini, Delhi.

2.Mrs.AnjJu Sharma

v/0 Sh.Pramod Sharma,
Aged 30 years,

Post TGT Hindi

Schoel S.K.V.Sultanpur

R/o A-1/316,lawrence Road, Delhi,

3. Mrs., Bhramri Bhardwaj
w/0 Sh, Abhimanyu Bhardwa j,

Aged 27 yrs. .
Post T.G.T, Natural Science.

School G.B.S.%.G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi.

4, DArshna Kumari
d/o sh.RamJji Lail
Aged 23 years,

Post T.G,T(s.s.)
School Govt, Secondary School Vijay Park,
MauJjpur, Delhi,

R/o Rohini, Delhi~85.

5. Kavita
d/o Sh,Tulsi Ram,

Aged 21 yrs.

Post Assistant Teacher,
Scnool S,K.V.Ashok Vihar -I1,
N.Delhj.

R/oD-71B, Yadav Nagar, Ssameypur,
Delhi,

e
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6. Banwari Lal sharma s/o
Sh.Radhey Shyam
Aged 25 years. B
Post TGT sanskrit .
School G.Co.Ed.(M ddle School).
Sector-20,Ronini Extn. Delhi-41

R/oshiv Shakti Hanuman Mendir,
Prehladpur Bangar, Delhi-42.

7. Manisha Vashistia
w/0 Sh.Jagdish Chander,
fged 27 years,
Post T.G.T.Hindi,.

school G.G.S.S5.S. K Block,
Jahangi rpury

R/0 yillage Mkbarpur,
PoO.Palla, mlhi .-36 °

8., Chandrika
w/o Mr.Manoj Sharma,
Aged 27 yrs.

Post BGT

School GG SSS Anandvas, Delhi,
R/0 B-56,Prashant Vihar,
.Delhi.

.9, Neelima Tivari d/o
ShiGoPoTiWari’

Aged 28 yrs.

Post T.G.T.sanskrit.

school S.K.V. Sultanpuri C Block,
R/o A-56,New Multan Nagar, Delhi.

10.Shabnam
v/ oRajpal
-Age 37 Kri
Post P.u,. 4, Hindi,
school V.K.S.K.V. Daryapur, Delld.

R/o 553, Ishwar Colony,Bawana,Delhl.

11. Pocnam Gaur
w/o Om Nath Bimali,
Aced 28 yrs,
Post PGT(Pol.Science)
School G.B.SSS vaaji Pal"k’
shahdra, Delhi.
\/\N’\ R/oA-27, Dena Apartments,
.ector-13, Plot no.36,Rohini, Lelnd .
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12,

13,

14,

15,

16,

17.

18,

19.

i9

Meenu Bhalla

gife of shri AnilKumar Bhalla, -~

Age 36 years, post - T.G.T.(Skt).

school: Govt. Co.Ed. MS, Pooth Kalan, Delhi.
R/o Flat No.294, pkt-A-3, Sector-8, Rohini .

Aradhana Arora,

w/o sh. Vijay Kumar,

Age 28 YIS, POSt - T.G.T.(S.Sto).

gchool: Govt. Co. gEd. MS, Pooth Kalan,Delhi.

R/o 1170, Mukherjee Nagar, Delhi-9. -

Manisha Kalra

W/o Rajeev Kalra,

Age 26 yrs., Post- T.G.T.(Eng.)

school: Govt. Co. Ed, MS., poothKalan, Delhi.

R/o C-6/10, Miyanwali Nagar, Delhi,

Renu Sharma,

w/o Kulbhushan sharma,

Age 33 yrs., Post- T.G.T.(Hindi).

cchool: G. Co.Ed., MS, pasghara, Todapur,

R/o 37/2086, Nai Wala, Karol Bagh, New Delhi,

Anupama Jain,

D/o Late Sh. Ajit Prasad Jain,

Age 30 YIrS., post- T.G.T.

School: G.BeSeSey Hastsal.

R/o DB-97D, G-8, Ares, Rajouri Garden, New Delhi.

pratibha Mehta, (sashani),

w/o shri Sanjay Mehts, p/o shri S.K. sahani,
Age 25 YIS., post- T.G.T.{Natural Science),
school: G.B.MS., Hari MNagaryAshram, New Delhi,

Namita Abrol

p/o shri O.P. Abrol,

Age 26 yrs., Post- 1.6.T.(English),
school: Sarvodya Co. gEd. S.S., Khanpur,
R/o K-90, Kalkaji, New Delhi-19,

Renu Chauhan,

w/o shri V.P. Singh,

Age 31 yrs., Post- T.G.T. {Social Studies),
gchool: G.GiS¢SeSe, .U, Block, Pitam Pura, Delhi
R/o Pkt-Bl, House No.3, Sector-15, Rohini, Delhi,
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Sarika

20

D/o Shri N.S. Rana
R/o B-24 Parijat Apartments

West Enclave,
Pitampura,
Delhi,

21, Mrs. Ambika Sharma
W/ Sh, Pawanh Sharma
Age 2) Ppost. TGT

School GBSSS Nangal Thakran
Delhi-39

22, Smt, Sunitil Nayyar
W/ SUnil Nayyar
Aged 33 years Post. PGT (Ccommerce)
School :GGSSS Dishad Garden
R/ D-11 Jiwan Jyoti Apartments pitam pura Delhi.

8, Mecrna Arora,
W/0 ved Prakash
Age 40 years POST.TGT(Hingi)

School, S.K.V. Punjabil Bagh
195% Oytras® L ine Kindway Camp Delhi
New Delhi.

24. Rishi Bhushah Sharma
SA) Sh. Koco Shama

Age: 29 years Post., TGT(Sanskrit)
Schrol, BGSSS Rajnagar IIPalam

RAO wWB.5, Gali No, 8 ,Sadh Nagar pPalam colony

25, Meenu Sharma W,/ Dhiraj Sharma

Age: 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuri Ney Delhi
RO sB Pkt, Dilshad Gsrden -Delhi-95

26, Anjan Gulati

WA Sanjay Bathla,

Aget 29 years POgt, Assistant Teacher

School 8KV Mata Sundari Road,

RO B-68, Double Storyeq Ramesh Nagar Ney Delhi-15,
27, Anita Devi WO Sy, Gajender Singh

Age: 33 years POST.PGT (Hingi)

School. SKV Hari Nagar Ghanta Ghar

RO WZ_101/13,Mohan Nagar ,Pankha Ropad
Lane No, 5, Ney Delhi-46

28, Hemlata W/o Hari Shankar Kaushik

}duv/ R/o 255 Deoli, Delhi.
29

. Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.




B - R/oB/148,Brotherhood ApS

;- _ school S.K.V.H Blegk,
R sul tanpurd, Delhd .= 2r -
- rtments,
H Block,Vikaspuri,N.Eelh1—18

-

Ly
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ypplicants.

"y @overnment of N,C,T,-Delhi
Through The Directora of Education,

 Iirectorate of Education
OXd secretriate, EElhi-S&.

OA 780 of 1999 -

1e Kiran Dabas,
| ToGoTo(Sosto)'

_ GchSoSoSo’ Dichaon Kalan,
’ D/oo S\oRandhir Singh,
N R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43,

\ 2. Rashmi Sahni,

i T.G.T+(Science),

! "H/o. Vikas- Sahni,

v , R/o. 52, Guru Angad Nagar,
New Delhi - 92,

3. Promila Bhardwaj, ‘ Z/
T.G.T.(Maths),
GoGnSoSoSo, ija'
W/o. Yogesh Kumar,
R/o. House No.160,
Bhaiyo Chowk, Village & P.O.,
Mitraw,

4, Alka Goel,
Asst. Teacher,
S.KOVO' Mehrauli, New Delhi-30,
‘ D/o. Sh.Nanakchand Goel,
U ; R/o. 124 A, Mithapur P.0O.,
: Badarpur, New Delhi - 44,

Se Sarala Devi,
P.G oTo(Hindi)’
GeGeSeSe, Bijwasan,
D/o. Sh.Ramchander Khatri,
R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

6. Seema Rani,
Assitt, Teacher,
S.K.V., West Patel Nagar,
D/o. Sh.Jagdish Chander,
R/Oo 257 KQCChatihar.
New Delhi - 18,

7. Raj Bala, T 0T (Mo  /

G.G+S:S.5., No=3,

Najafgarh,

D/o. Sh.Naraln Singh, ,
Ko R/o, Wz-8, Flat No-79, . \

Hari Singh Park, \
New Muttan Nagar,
New Delhil - 56,




. :2;2 .
e
, 8. Seema Sharma .
Ve - TGT (SST)
Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi. _ e

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32.

9. Meenu
D/O Shri H.R.L. Nanda
R/0 B-1/548 Janakpuri,
New Delhi-58.

10. Sangeeta Rani
’ D/o Shri S.P. Sharma_
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

_ 1. Mahesh Pareek
) S/o Shri K.C. Pareek
N "R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68.

12, Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B(geE-547;Buah Nasar,

New Delhi-12.

13, ‘Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.l0.

| .14, Dharm Chand Sharma

U : \ ) S/o Shri Mathra Dass
! ) R/o Sector VII/1094
| "R.K. Puram,
New Delhi,

;f 15. Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

i
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16,

17..

18,

19.

21,

22,

23,

N
N

Usha Rani,

FeG.T.(Hindi),

GeGeSeS. Se y Naj afgal‘h N0°2’
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8& Colony,
A

bhels ’
ajesh Kumar,
P.GeTo(Skte)y, GeBeSeSeSe,
Chhawla,
S/0. Sh.Hukam Singh,
R/o. B-111, Ramapark,
Uttam Nagar, New Delhi - 59,

Mrs.Neema Tiwari,
ToGoTo(Hindi)’ GoGoSoSoSo,
Sarojini Nagar, New Delhi.,
W/ o, Tiwari,

New Delhi.

Meenakshi Thakur,

TOG.T.( NOSCO),

GeBsM.S., Begumpur,

D/o. She.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi =110 004,

Neeru Sharma,
T.GeTe(NeSCo),

GeBeSeSeSey KhUj ala No-1 ™
D/o. SheJ.D.Sharma,

R/o. F/152A, Vishnu Garden,
New Delhi - 18,

Poonam Kumari,
T.G.T.(English),
SeGeSeS.Se ’ Begumpur,

B/o. Sh.Satya Kumar,
Pushvihar, New Delhi - 17,

Meenu Girdhar,
P.G.T.(Hindi), GeBeSeSeSey
Laxmi Bal Nagar,

D/o. &.S.P.Sehgal,

R/Oo G-4, N.DQS.E.' '
Part-11, New Delhi - 49.

Laxmi Devi,

ToGoTo(Hindi »
GeBeSeSeSs, axmi Nagar,
W/Oo Sh.H.S.Rawat,

R/o. 102, D.D. A. Flats,
Mansarover Park, Shaddara.

Contd...... :

e
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24,

28.

26,

27,

28,

29,

30.

24

Anita Sharma,
ToGoTo(EngliSh),
GeGeSeSeSey

Badarpur No-I,

D/o. Sh.Shyam Sunder,
R/o. HR 18/5 _

Vanita Kumar,
P.G.T.(Pol.Science),

GeBoeSeSeSe, Rajnagar-ll,

D/OQ shoRamkiShan’ .
R/o. House No-128, Pocket A-I1lI,
Sector - V, Rohini.

Shashi Bala,
T.G.T.(Hindi), GoGoScSoSo,
Begampur,

B/O. Sho SoLoTOkaS’

R/o. 401, Munirka, Near
Vasant Vinar, Bus Depot,
New Delhi - 67,

Mridula,

T.G.T.(Hindi), GoBoSeSeSey
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-I1 A Chankya Place,
Pankha Road, Delhi,

Karuna Sharma,
ToGoTo(EﬂgliSh), GoBoSoSo’
Hastal,

W/o. Sh.Manoj Kumar Sharma,
R/o, S-2, Param Puri,

Uttam Nagar, New Delhl - 59,

Abdul Hameed,

TQGQTQ(EngliSh),
GoBeSeSeSey Ghitorni,

S/0. SheAbdur Rasheed,

R/o. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

Urmila
poGoTozHiStOIY)’GlCO-EdO
S.5.5., Pandwala Kalan,
w/o. Sh.Dilbagh Singh,

R/o. E-I, Nawada Housing Compl
Delhi., ’ Hng LompSeXs
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31,

32,

33.

34,

35.

- 36.

37,

25

Geeta Rawat,
T.G.T.(N.Science)
GoBoSoSoSo ’ Hastal,
D/o. Sh.Manwar Singh,

_R/o0. RZ-726/A, Purannaddr,

Palam Colony, New Delhi.

chakuntla Devi,
P.G.To(Hindi),

SOK.VOCO"’Ed » Mundela Kal ahy
W/o. Sh.Baljit Singh,

R/o. 152 A, Todermal Colonys,
Najafgarho

Mr s.Mukesh Dhillan,
P.G.To(Hind!)» GeGeSeSeSey
Sarojini Nagarl,

W/o. Upemder Dhillan,

R/o0. Mukesh Dhillan, Flat No-42,
Partap Chawk, Delhi Court = 10,

Hari Prakash
TOGOTO(MathSS ] SOKQVoNo—z,
Sagarpury

S/0. Sh.Dhara Singh,

R/0. J/B-1 4-D. LeloGoey
Flats, Maya puri - 64.

Suman Kumari

T.G o1 O(MathSS 9 SQKQVQNO-I,
Sagarpur,

D/o. Sh.Basant Lal Bhatia,

R/o. B-500, Avantika, sector ! I,
Rohini, Delhi - 85

Ram Gopal Sharma,
ToGoTo(Hindi), GoB.SoSoSo,
Karampura,

5/00 S.C.Sharma,

R/o. House No-202,
D/S.Welcome Phase-I1I,

Anup ama Goel, -
TQGQT.(English)’ G.G.S.S.S.,
Kidwai Nagar, Nos2,

New Delhi.,

D/OO s‘voKoGOQl,

R/0. G-2389, Netaji Nagal,
New Delhi - 23.

‘
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38. Asha Rani
. d/0 Shri D.P. Yaday )
,;;é rmsidnnf of House No, 44,
Nu]*fqulh
Mow Delhi, s Apnlicants
Versys
Govi, of N.C.T, of Delhi
through the Director of Education,
Mirectorate of Education,
Mld Secretariat,
Nelhi, + .. Respondents
(Sh.K.N.R.Pillai, counsel for applicantsin 0A-754/99,
877/99, 8947949, ang/e9, 953799, 1316/99,
Sh. S.K.S%inha, counsel for applicantsin QA-779/909,
180/29, 1246/99
Shri K.P.Dohare, counsel for applicants in 0A 787799,
7/
N/ . .
Shri M.K.Gunta, counsel for applicant in 0A 1415/99,
0% /99, 898/99, 862/99, 830799,
Shri  Deenak Bhardwaj, with Shri Bhaskar Rhardwaj,
counsel for apnlicant in DA 811/99,1031/99, 1033/99
Ms Raman Oberoi, counsel for apnlicant in 0A 96%5/99
Sh.P.S.Mahendru nroxy for Sh. D.S.Mahendru, counsel
for apnlicant in QA 1017/99
Shri Sanjay Sharawat, counsel tor applicant in DA
1nz0/99
Shiti Surat Singh counsel for. applicant in DA 1318/99
Anplicant in person in 0OA 801/99
Shri Vijay Pandita,
N counsel for respondents in all the NAs,

ORDER

hy Hono hln Shri Kuldip Singh, Member (I)

1. Since all the 0As inveolve common proints of law
, and  facts, we are disposing of the above referred OA= by
. thiz common order,

2. Brief fact of the case is that Govt, of

N.CoT.of “Delhi had a number of vacancies of Teachers in

s
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or ] in the various schools, Since there
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WAz o a shortfage of regular Teachers the hovh,  of

Ded bl anpointed applicants on ad hoe basis and that too

T

for short nerdods, The said short term appointments were

shanased bo bhe automatically termin

D)

ted on the axniry of
Ehie naprjod specified in the anpointment letters desnite
Flhie Fact  that posts remained vacant eaven after the

bermination of teachers apnointed on ad hoo basis,

Lermes of  shoot term contracts of service are unjust,
Uheonzclonable  and against the very Jetter and spirit of

Lhe Constitytion,

4, I most of rhe “ases the anplicants” annointment
wWas Lo lapse by efflyy of time on 31.3,1999 and in one or
Wy cases  Lilme neriod was Lo lapse op 30.4,1999,
Apnlicants being threatened with the Sitgation had ruzhed
o this Tribunal for continuation of their services and

seaking a stay  order that their service may not  he

5]

terminated
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L Necember 18998 not to fill un any further yosts on
contract basis anv more as Lhe nosts will he Filled up on
regular  bhasis From the candidates selected by the Delhi

Subordinate  Staff Selection Board (hereinafter referred

bt as DSSSR) . It is Further stated that it ig
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administrative function of Government to look into
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nberest  of the students as well aec the hecessity  from

Lime to time.
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6. Tt is alsza heing nleaded

are b&ihg smnloved on contract
annaintment o contract hasie knowing fully
tonsequence  of  the Same ., Time and

Sunreme  Court had held that Fegularisation of hack-door

,._
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enbtirants  in Bervice iz emmpy emizsihle and the  Tribunals
and  Courte are not  to Interfere with the interipm

Arirangement  angd  a ner
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ston-gan arrangement  cannot clain the henefit of
continusnce i Eervice  asg having heen appointed on

regular ba

‘“1<2.

7. Redoinder tp the counter affidavits have also
heen  filed hy  the annlicants in  which they have

reiterabed  bhe Ftand taken by them in thair resnective

DA=,

2, We have heard the Jlearned counsel for the
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1l on record,

9, Before considering the rival contentions of the
rarties, we may mention at this stage that when this
burch  of cases was fiimd Wior to that another group of
teachers who had filed & similar application before this
Tribunal  and since those teachers had been able to reach
this  Triubunal hefore the 2xniry of the contract perior
@A interim  order Was hasseq in  their cases and
status-auo was< directed to he naintained, In the present

sel of  apn
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the  Tribuna) hefore the 2rnirv of their contract period,
Moraover immediatelv after the expiry of their contract

period there were vacations in the Tribunal from Z2nd
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Maroh  to  Tst ARril, 1999 g0 these

could anpracch the Tribunal only after the vacations, In
'Y

following terme:

“Also iszue a short notice on the question
of dnterim relief, returpnahle on 12
T1l) then, as an interim measure, skatus quo
In respect of the apnlicant as on today he

maintained,

n. Since  this order in  the npature of interim
measure  was passed after these anplicants have ceased to

S/ he

in  employment with the respondents so  they are

claiming  perity with those teachers who had obtained an

order  of zimilar nature before exniry of their term i.e,
hefore 31.3,1999,
(1, During the course of their arguments, the

learnped  counsel for the applicants submittred that these
prezent applicants are also similarly situated applicants

as the applicants were placed in the earlier set of OQAs

which was decided on 7.5%.99(Veena Anand 8 Ors. Vs,
\\j- Govt, of NCT of Delh & Ors with connected 0As) by
another Bench of  this Tribunal wherein the following

DA% wers dispozed of in terms of the following directions

given by the Bench of the Tribunal:
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continue  in the present posts
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Fescplal candidates duly sel
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NSSER/ar  annronrai te authority are

avallahle to renlace the anplicants,

Those selected reqgularly shall first

he  posted in the existing vacant
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ailable, thev should
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he  nosted against the posts held by

noinjtees, Renlacement of

Thone s disnlaned <hould he
accommodated  in vacancies that may

he existing in other districts,

The ad hoc apn
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minimum nay in  the pay scale of

regular teachers
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of  law laid down by Hon ble Supreme
Court 1In  the case of Daily PRated
s & ] Lahourer Vs, T & Ors,

cregg Cp)yscc 122).
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renlaced by any newly appointed )
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he applicants who have
anplied or may apply for regular

saelection, necessary relavation in
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age <¢hall be given to the extent of

the  neriod of zervice nitt in
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12, Learned oounsel appearing on behalf of the
apnlicants  submitted that since the nresent  anpplicants

arae  alzo similarly nlaced as the applicants in the case

of Vesna Anand & Qr<. (supra), they are also entitled tn

also  submitted that the apnlicants who were, during the
intervening period, not in service that does nc
the merit of their case and they can also bhe directed to

he  allowed to conbtinue ipn their resty
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onlicants also relied unon the judgemen
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supreme Court in the case of Girdhari Lal vs, Union of

India which alsno starts
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“There iz no dispute that the appellant

e entitled to  the

=

bepefit  of the judgement of the Tribunal

in DA No. 319/85 decided on 24,09,19897

2inoe

Lhe

challenge on hehalf of

his

annd

claim

1cants

to  Girdhari  Lal

AN

Union

party

Lherein,
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a party in that matter and he

moverd bhe

|9

applicant for grant of the same

henefit aftep that decision in 1989,

having retired earlier”

14, After mentioniong the facts the Hon " ble Supreme

Court observed as Follows

It
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{933

appropriate that the Union

Q
g

India treat all zuch Persons alike and
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grant  them the same henefit instead of
driving each one of them ko litigation in
the coourse of which the Union of India

itemlf g required to snand considers

)
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nublic money”

(93]

that since it has come during the proceedings hefore the
Hom ble  High Court, that at present there are 4000
vacancies  and

those  vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,anplicants may

be @llowed to continue in their respective posts
16, Counsel for respondents rebutted the arguments

of  the counzsel for applicants and submitted that in this

manner the applicants would cla aim continunity and then
they will claim a right to post which will ultimately

lead to entry through back

oL
o
<

Or.  He furthe submitted

that the
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annot claim con ntinunity in

service after ewxpiry of their term specified in their

reznective appointment letters and as such these OQAs

should bhe dizsmissed,
o




!‘?, We are of the considered opinicon that\_the

contention  of resnondents  counsel has ne merit and  the

prezant  zelb  of  anplicants are fully covered with the
ndagement given by the co-ordinate Bench of this Tribunal
Lin Mesna  Apnand case (sunral, In this regard we may

alzo mention  that when the inteim order was grented in
Fhe case of Veena Apand (supra), the respondents had filed

a Wit Petition hefos the High Court of Delhi for

the stay, and the High Court had taken a view

that the stay granted was an innocuyods one hecause

resnondents  were given liberty to Fill up the vacancies

lue selection by the

onriate authority to replace the ad
hoo  teachers. The High Court of Delhi was informed that
the  wvacancies had  arisen to the number of 4000 as  on

8.4.1999

;]

-

2 the High Court was of the ‘view that
nrima-faice  there was & heed to continue the services of
the resnondents (al

@ pnlicantes in the QAs) or some of them

who were still continuing there for the time being.

18, During the course of arguments, we were @also

informed

ot

hat exams for various categories have heen held

\/

vaty recen’

t

ly hy the DSSSB. Since there are a large
numbher of candidates, result of the same within a short

span of time cannot bhe accepted, In these circumstanoes,

who o Just could not approach the Tribunal because of  its
vacations should not  be denied the relief granted +to

their colleagues in the earlier set of 0As in Veena Anand

it

B Ors, (zunra) and if we peruse the earlier order passed
in the above reffered judgement hy a Co-ordinate Rench of

thiz  Tribunal we find that there is no dispute about the
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facts

the

apnlicants

reliet

{9, In

we allow these 0As with the similar

in Veena Anand s case

(A)

o/

(B)

N2

of the

the Co-ordinate

are,

view of
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present set ot 0As which are ident\
facts of the earlier set of 0As which Was

Bench of this Tribunal. The

therefore, also entitled to

what has bheen discussed

(supra).

Applicants <shall bhe re-enganged  on

the nresent posts forthwith till

regular candidates aected by

DEESB/or  appropriate authority are

avallable to replace the annlicants,

Those selected regularly shall first

(%]

be nposted in the existing wacant

positions and only if enough vacant

posts are not available, they should

the posts held by
should  be o the

nrinciple  of first go,

Those 30 disnlaced should he
accommodated in vacancies that may
be existing in other districts,

The ad hoo appointess shall be maid
mipimum  pay  in the pay  scals of

regular teacher = nlus DA in  teramps

of  law laid down by Hon Lile Sunrene

Arr-

decided

the
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with
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nresent
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as granted to the applicants in an earlier set of

ahove,

directions as giwven
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naresh/

Cazyal Laboyror Vs,
(1988 (1)err 122)
(o Ne ad  hoe apnointens

shall
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renlaced hy any newly appointed  aq

hove: emnloyvee,

(E)  Those of  the applicants who have

Anplied or may apply

the neriad ot service
Ehem
The  ahove directions should

& period of ope month from the

0of this order,

There shall be no order as t¢
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